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LOK SABHA DEBATES

LOK SABHA

Wednesday, March 21, 2018/Phalguna 30, 1939 (Saka)

The Lok Sabha met at Eleven of the Clock

[HON. SPEAKER in the Chair]



21.03.2018

... (Interruptions)

HON. SPEAKER: Question Hour, Q. 361-- Shri P. Kumar.
... (Interruptions)

11 01 hrs

(At this stage, Shrimati V. Sathyabama, Dr. Boora Narsaiah Goud and some
other hon. Members came and stood on the floor near the Table.)
... (Interruptions)
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11 0% hrs
ORAL ANSWER TO QUESTION

HON. SPEAKER: Question No. 361. Is Shri P. Kumar there?

... (Interruptions)

(Q. 361)

AR JTEFET: HAAT S, IR <ol IR |

... (Interruptions)
THE MINISTER OF LAW AND JUSTICE AND MINISTER OF ELECTRONICS
AND INFORMATION TECHNOLOGY (SHRI RAVI SHANKAR PRASAD): The

answer is laid on the Table of the House. ... (Interruptions)

HON. SPEAKER: The House stands adjourned to meet again at 12 o’ clock.

11 02 hrs
The Lok Sabha then adjourned till Twelve of the Clock.
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12 00 hrs
The Lok Sabha re-assembled at Twelve of the Clock.
(Hon. Speaker in the Chair)
... (Interruptions)

(At this stage, Shrimati V. Sathyabama, Prof. A.S.R. Naik, Shri Rajesh Ranjan
and some other hon. Members came and stood on the floor near the Table.)
... (Interruptions)

TR STEeT: -1 S0, o1 faf=T fIwai ur SR Rt &t o] o
g% € | JHel Hecaqul &, 1Y g7 foly BrIaTEl H e SiemT i ar] 8 &,
SIfeTq HY TR TReTTE b fohedT T o foTq ST U 81 b & |

....(TFHT)
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12 01 hrs

PAPERS LAID ON THE TABLE
HON. SPEAKER: Now, Papers to be laid on the Table.

... (Interruptions)
THE MINISTER OF LAW AND JUSTICE AND MINISTER OF ELECTRONICS
AND INFORMATION TECHNOLOGY (SHRI RAVI SHANKAR PRASAD):
Madam, on behalf of Shri Alphons Kannanthanam, | beg to lay on the Table a
copy of the Ministry of Electronics and Information Technology, Indian
Computer Emergency Response Team (CERT-In), Group ‘A’ and ‘B’ Posts,
Recruitment Rules, 2017(Hindi and English versions) published in Notification
No. G.S.R. 1443 (E) in Gazette of India dated 24" November, 2017 under
Section 50 of the Indian Institute of Information Technology Act, 2014.
(Placed in Library, See No. LT 8958/16/18)

AR HATT & 9T FAT TAT YeT HATeT | 5T 73 (3 790t Rawan): A
3TeTET HEIST, H 39T FEARM #ff o M T 3R A (=IRaT v 7 deeT R

(1) DU A, 2013 & GRT 394 &Y IU-GRT (1) &b 3iaria FHfEAferRad o=
T Tp-Tep TfeT (&war T RISt ) -
(V) PIABIAT NSl N BRI fAfies, diaddr & a¥ 2016-17 &

PIRIBRUT T DR FRT FHIET T Teh HfcTl

(@) PIABTAT ATl YT HIARI fAfICS, DIABIAT BT IF 2016-17 BT afD
gfcided, IR oig de 99 R FRED-AeTeRdTuRIgd
feeafor]
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(2)

Suh (1) 7 IfeRad u=l @l FT UeeT WR I H gY fder=r & PR g
T fIaRuT (Rt eI RIS TR

(Placed in Library, See No. LT 8959/16/18)

fercer wamera & W WA (ke o R Rig (Renfrge): sreger Agrean,
3ATehT STFHfer § F=feTRa T 4T Ueef TR T §.-

(1)

(2)

3)

(Th) ST BRI BR Hookd Retei™d, T fieeft & a¥ 2016-2017 &
aTfYep Tfcrae &t Us Uiy (Bt eI SRISiT FRapuT)|
@) ST FERIA BR FeaRar Rele, T3 fieelt & ¥ 2016-2017 &
af¥es oRgrel & U ufer (el dom 3R SRapon) dor S9 W
SICIENSIRCINCER]
@) 3T PRI BR HeaRer Rele™, s fSeell & a¥ 2016-2017 &
PRIGRUT D] ARDR GIRT FHIET ol T TfeT (fEwat qTUT ST HEmson))|
Suh (1) H IfeRad u=l @l FT UeeT WR I H gY fderr & PR g
T faaRoT (Bt ToIT SRS FDhRT)|
(Placed in Library, See No. LT 8960/16/18)
(Th) SfSAT STAYHT HISSIH AT MR sfeag, 75 feetl & af 2017-
2018 & affep Hfcke oF T ufa (Rl T 3l Fwdxun) doIT
SICIENIFNRSIC]
@) AT STTTHT BrESIH AT MR $f$a™, 713 feett & av 2017-
2018 & PRIGRUT Dl IRDBR GRT FHIET P R H foexor (f{at e Esh

HEPT)|

(Placed in Library, See No. LT 8961/16/18)
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12 02 hrs

MESSAGE FROM RAJYA SABHA

10

SECRETARY-GENERAL: Madam Speaker, | have to report the following

message received from the Secretary-General of Rajya Sabha:-

‘I am directed to inform the Lok Sabha that the Rajya Sabha at its
sitting held on Monday, the 19" March, 20198, adopted the
following Motion regarding filling up of three vacancies in the Joint
Committee on the Financial Resolution and Deposit Insurance Bill,

2017:-

“That this House concurs in the recommendation of the Lok Sabha
that the Rajya Sabha do appoint three Members to the Joint
Committee on the Financial Resolution and Deposit Insurance
Bill, 2017 in the vacancies caused by the retirement of Shri
Sukhendu Sekhar Ray from Rajya Sabha and two more
vacancies that will arise owing to retirement of Shri Ajay
Sancheti and Shri Bhupender Yadav from Rajya Sabha on 2™
and 3" April, 2018, respectively and communicate to the Lok
Sabha the names of the Members so appointed by the Rajya
Sabha to the Joint Committee and resolves that Shri
Sukhendu Sekhar Ray be re-appointed and Shri Bhupender
Yadav and Shri Mahesh Poddar be re-appointed/ appointed to
the said Joint Committee w.ef. 4" and 3" April, 2018

respectively.
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12 03 hrs

STATEMENT BY MINISTER
Status of implementation of the recommendations in the 306
Report of the Standing Committee on Science and Technology,

th

Environment and Forests on Demands for Grants (2017-18),
pertaining to the Department of Space, Ministry of Science and

Technology, Environment and Forests”

T § 16 FAT (37 TSI I AEdrer): Heq Tie), § JAT0ehT SR F U
T 2. fias R98 & 3R A iy i, e oiiR dlenfidhy, gafamur ik =
AR A HSfRT SF[aTI ! AR (2017-18) & IR H A 3iR Hienfidh, qaferor
IR o Aeelt wIRA |AMfT & 3069 Ufcde A fafde Rywiive & drafaa &t

fRIfT & IR Thed THT YTl W Il g

*Laid on the Table and also placed in Library, See No. LT 8962/16/18.
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... (Interruptions)
HON. SPEAKER: Hon. Members, please go back to your seats. Hon. Minister,
Shri Ananthkumar wants to say something.

... (Interruptions)
THE MINISTER OF CHEMICALS AND FERTILIZERS AND MINISTER OF
PARLIAMENTARY AFFAIRS (SHRI ANANTHKUMAR): Madam, | want to
request all our hon. Members to go back to their seats and allow us to conduct
the normal business so that we can take up every matter. ... (Interruptions)
Madam, we are ready to discuss everything including the No Confidence
Motion because the Modi Government not only has full confidence in the
House but outside the House in the country as well. ... (Interruptions)
Therefore, | once again request all our hon. Members to go back to their seats
and allow us to take up very important matters before the Lok Sabha. ...

(Interruptions)
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12 05 hrs

OBSERVATION BY THE SPEAKER
Notices of Motion of No Confidence

HON. SPEAKER: Hon. Members, | have received notices of Motion of No
Confidence in the Council of Ministers from Sarvashri Thota Narasimham and
Y.V. Subba Reddy. | am duty bound to bring the notices before the House.

... (Interruptions)
HON. SPEAKER: Please listen to me. Unless the House is in order | will not be
in a position to count the fifty Members. | have to count the heads. | just cannot
see anything from here. How can | count the heads? | have to count fifty
Members who have to stand in their assigned places so that | can ascertain as
to whether the leave has been granted or not.

... (Interruptions)
HON. SPEAKER: | request all of you to go back to your seats. Please listen to
me. | cannot even see anybody.

... (Interruptions)
HON. SPEAKER: Since the House is not in order, | will not be able to bring the
notices before the House. | am sorry.

... (Interruptions)
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HON. SPEAKER: The House stands adjourned to meet again on Thursday,
the 22" March, 2018 at 11. a.m.
12 07 hrs

The Lok Sabha then adjourned till Eleven of the Clock
on Thursday, March 22, 2018/Chaitra 1, 1940 (Saka).
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